
 
CENTRAL ADMINISTRATIVE TRIBUNAL 

 PRINCIPAL BENCH  

 
O.A. No. 3128/2019 
M.A. No. 3429/2019 

 
New Delhi, this the 23rd day of October, 2019 

 

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 
Hon’ble Mr. Mohd. Jamshed, Member (A) 

 
 

1. Renu Rani 
 S/W/o Shri Vimal Kant Sharma 
 Aged about 42 years 
 R/o 463-Kamla Nehru Nagar 
 Ghaziabad-201002, Uttar Pradesh 
 Office at : O/o Addl. CIT, Special Range 
 CGO-II, Income Tax Office, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : ITI 
 Employee ID : 150843 
 Group : (Group-B, Non-Gazetted). 

 
2. Sudhir Kumar 
 S/W/o Shri Shyam Kishore 
 Aged about 29 years 
 R/o Type-IV, Qtr. No.6,  

Maharani Bagh, Delhi-110065 
 Office at : Income Tax Office, CGO-I, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA  
 Employee ID : 177859 
 Group : (Group-C, Non-Gazetted). 

 
3. Amit Kumar 
 S/W/o Shri Soran Singh 
 Aged about 28 years 
 R/o H.No.464, Type-III, Kamla Nehru Nagar, 
 Ghaziabad-201002, Uttar Pradesh 
 Office at : O/o the Pr. CIT, Income Tax Office, 
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 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : 172433 
 Group : (Group-C, Non-Gazetted). 

 
4. Sachin Goel 
 S/W/o Shri Ram Bhaj Goel 
 Aged about 33 years 
 R/o D-48, ST No.3, Ashok Nagar, 
 Shahdara, Delhi-110094 
 Office at : O/o Pr. CIT, Income Tax Office, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : U166776 
 Group : (Group-C, Non-Gazetted). 

 
5. Rajesh Kumar Yadav 
 S/W/o Shri Jagannath Singh Yadav 
 Aged about 40 years 
 R/o A-708, K W Sristhi, Raj Nagar Extension, 
 Ghaziabad-201017, Uttar Pradesh 
 Office at : Central Circle, Income Tax Office, 
 CGO-I, Ghaziabad-201002, Uttar Pradesh 
 Designation : Office Superintendent 
 Employee ID : 162980 
 Group : (Group-C, Non-Gazetted). 

 
6. Ved Prakash 
 S/W/o Late Rameshwar Prasad 
 Aged about 44 years 
 R/o Flat No.701, Tower-10, 
 Panchsheel Primerose,  

Ghaziabad-201015, Uttar Pradesh 
 Office at : O/o the DCIT, Income Tax Office, 
 Central Circle, Ghaziabad-201002, Uttar Pradesh 
 Designation : ITI 
 Employee ID : 144592 
 Group : (Group-B, Non-Gazetted). 
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7. Prashant Deo 
 S/W/o Shri Sukhdeo Poddar 
 Aged about 29 years 
 R/o SB-13, Shastri Nagar,  
 Ghaziabad-201013, Uttar Pradesh 
 Office at : O/o Addl. CIT, Special Range 
 CGO-II, Income Tax Office, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : 165409 
 Group : (Group-C, Non-Gazetted). 

 
8. Keshav Kant  
 S/W/o Shri Charan Singh 
 Aged about 34 years 
 R/o Vill. Sadopur, Post-Dhoom Dadri, 
 Distt. G.B. Nagar-203207, Uttar Pradesh 
 Office at : O/o ITO, Ward-2(2), 

Income Tax Office, CGO-II 
 Ghaziabad-201002. 
 Designation : Sr.TA 
 Employee ID : 162778 
 Group : (Group-C, Non-Gazetted). 

 
9. Santosh Kumar 
 S/W/o Shri Ram Surat 
 Aged about 37 years 
 R/o Tower-5, Flat No.807, Panch Sheel 
 Primerose, Govindpuram, 
 Ghaziabad-201015, Uttar Pradesh 
 Office at : O/o ITO, Ward-2(1), 
 Income Tax Office, CGO-II, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : 167823 
 Group : (Group-C, Non-Gazetted). 

 
10. Nand Kishor Yadav 
 S/W/o Shri Pancham Yadav 
 Aged about 27 years 
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 R/o SA-100, Shastri Nagar, 
 Ghaziabad-201013, Uttar Pradesh 
 Office at : O/o ITO, Ward-2(2), 
 Income Tax Office, CGO-II, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Group : (Group-C, Non-Gazetted). 

 
11. Sandeep Singh 
 S/W/o Shri Brij Pal Singh 
 Aged about 32 years 
 R/o B-135, Mahendra Enclave, 
 Ghaziabad-201002, Uttar Pradesh 
 Office at : O/o ACIT Circle-2, 
 Income Tax Office, CGO-II, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : 179081 
 Group : (Group-C, Non-Gazetted). 

 
12. Bishnu Shankar 
 S/W/o Shri Kapil Deo Singh 
 Aged about 40 years 
 R/o SH-184, Shastri Nagar, 
 Ghaziabad-201013, Uttar Pradesh 
 Office at : O/o CIT(A), Income Tax Office,  
 Ghaziabad-201002, Uttar Pradesh 
 Designation : OS 
 Employee ID : 181051 
 Group : (Group-C, Non-Gazetted). 

 
13. Anshu Chaudhary 
 S/W/o Shri Om Pal Singh 
 Aged about 32 years 
 R/o: O/o ITO, Ward-2(1), CGO-II 
 Ghaziabad-201002, Uttar Pradesh 
 Office at : O/o ITO, Ward-2(1), 
 Income Tax Office, CGO-II, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
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 Employee ID : 177563 
 Group : (Group-C, Non-Gazetted). 

 
14. Chaman Singh 
 S/W/o Shri Chetan Singh 
 Aged about 33 years 
 R/o B-45, Gokulpur Village, 
 Delhi-110094. 
 Office at : O/o ITO, Ward-2(5), 
 Income Tax Office, CGO-II, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : 177856 
 Group : (Group-C, Non-Gazetted). 

 
15. Ankur Garg 
 S/W/o Shri Subhash Chand 
 Aged about 31 years 
 R/o 452-New Kot Gaun, Opp. Rakesh Marg, 
 Ghaziabad-201001, Uttar Pradesh 
 Office at : O/o ACIT Circle-2, 
 Income Tax Office, CGO-II, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : 169958 
 Group : (Group-C, Non-Gazetted). 
 

16. Ashok Dwivedi 
 S/W/o Shri Balram Dwivedi 
 Aged about 45 years 
 R/o 3/11, Income Tax Colony, 

Muzaffarnagar-251002, Uttar Pradesh 
 Office at : Range-2, Income Tax Office,  
 Muzaffarnagar, Uttar Pradesh 
 Designation : ITI 
 Employee ID : U150841 
 Group : (Group-B, Non-Gazetted). 
 

17. Sanjeev Shukla 
 S/W/o Late Shri J.P. Shukla 
 Aged about 53 years 
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 R/o 2C/2584, Saket Colony, 
Near Balaji Hanuman Mandir 
Shastri Nagar, Saharanpur-247001, 

 Uttar Pradesh 
 Office at : Range-2, Income Tax Office,  
 Muzaffarnagar, Uttar Pradesh 
 Designation : ITI 
 Employee ID : U-122687 
 Group : (Group-B, Non-Gazetted). 
 

18. Preeti Shah 
 S/W/o Shri P.S. Gupta 
 Aged about 33 years 
 R/o KLP-56, Hindon Air Force Campus 
 Ghaziabad-201004, Uttar Pradesh 
 Office at : O/o Pr.CIT, Income Tax Office,  
 Ghaziabad-201002, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : 166260 
 Group : (Group-C, Non-Gazetted). 
 

19. Kokila Yadav 
 S/W/o Shri Krishan Gopal Yadav 
 Aged about 43 years 
 R/o SM-93, Shastri Nagar,  
 Ghaziabad-201013, Uttar Pradesh 
 Office at : CGO Complex-I, Income Tax Office,  
 Ghaziabad-201002, Uttar Pradesh 
 Designation : ITI 
 Employee ID : 148315 
 Group : (Group-B, Non-Gazetted). 
 

20. Arvind Rana 
 S/W/o Shri Lokpal Singh Rana 
 Aged about 35 years 
 R/o H.No.210, Kamla Nehru Nagar, 
 Ghaziabad-201002, Uttar Pradesh 
 Office at : O/o Pr.CIT, Income Tax Office, CGO-I, 
 Ghaziabad, Uttar Pradesh 
 Designation : Sr.TA 
 Employee ID : U-167720 
 Group : (Group-C, Non-Gazetted). 
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21. Narendra Kumar Pandey 
 S/W/o Late Shri Basant Pandey 
 Aged about 44 years 
 R/o 307/T-5, Panchsheel Primerose, 

Hapur Road, Ghaziabad-201015, Uttar Pradesh 
 Office at : O/o Addl.CIT (Exemption), 
 Income Tax Office, CGO-II, 
 Ghaziabad-201002, Uttar Pradesh 
 Designation : ITI 
 Employee ID : 170726 
 Group : (Group-B, Non-Gazetted). 

 
 .. Applicants 

 

(By Advocate:  Shri Sunil Kumar) 
 

Versus 
 
 

Union of India through 
 
1. Secretary 
 Ministry of Finance 
 Government of India  
 North Block,  

New Delhi-110001. 
 
2. Director General of Income Tax-HRD 
 Office of Directorate General of Income Tax-HRD 
 2nd Floor, ICADR Bldg., Plot No.6 
 Vasant Kunj, Institutional Area 
 Phase-II, New Delhi-110070. 
 
3. Member (P&V-CBDT) 
 Central Board of Direct Taxes 
 North Block,  

New Delhi-110001. 
    .. Respondents 

 
(By Advocate : Shri Hanu Bhaskar) 
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O R D E R (ORAL) 

Justice L. Narasimha Reddy, Chairman 

 

Heard Shri Sunil Kumar, learned counsel for the 

applicants and Shri Hanu Bhaskar, learned counsel for 

the respondents, at the stage of admission. 

2. The prayer in the O.A. is too vague, inconsistent 

and in a way incompatible also. It does not reflect the 

actual grievance of the applicants.  

3. At this stage, the learned counsel for the applicants 

seeks permission to withdraw the O.A., without prejudice 

to the rights of the applicants to pursue the remedies, in 

accordance with law. 

 

4. Permission accorded. The O.A. is dismissed as 

withdrawn, leaving it open to the applicants to pursue 

their remedies, in accordance with law. There shall be no 

order as to costs. 

 

 

(Mohd. Jamshed)  (Justice L. Narasimha Reddy) 
     Member (A)                        Chairman 
 
/jyoti/  


